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(b) if 10, under what condition?

The Minister of Industrial Develop­
ment ana Company  Affairs  (Hhrl
t. A. Ahmed.):  (a) Yes, Sir. Control
over the management of Jessop & Co. 
Ltd., Calcutta, has been further  ex­
tended for a period of one year with 
effect from the 15th May, 1967, under 
the Industries (Development and Re­
gulation) Act, 1951.

(b)  Such extension was considered 
necessary in the public interest.

V. 8. Loan for FarMabad Firm

HD. Shri S. M. Fandey: Will the 
Minister of Industrial  Development 
and Company Affairs  be pleased to 
state:

(a) whether the Government at the 
U.S.A.  have  extended a  loan of 
Rs. 1.64 crores to a firm in Faridabad 
on the 18th May, 1967; and

(b) if (Ob the purpose for which the 
loan has been given and the name of 
the flnnT

The Minister of Industrial Develop­
ment  Company Affairs  (Shri
F. A. Ahmed):  (a) and (b>.  The
Government of the U.S.A.  through 
fĥir Agency for International Deve­
lopment, after obtaining a no-objection 
letter from the Government of India, 
have agreed to give a Cooley loan from 
p t. 48O up to Rupees 16.4 million to 
M|s. Globe United Engineering  and 
Fondiy Company Limited, New Delhi 
for financing the purchase of indigen­
ously available machinery and plant 
for their Polls Project at Faridabad. 
The agreement was executed on the 
16th May. 1967.
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Trade with O.S.A. and U.S.SJB.

1271. Shri Shiva Chandra Jha: WiQ
the Minister of Commerce be pleased
to state the specific commodities ex­
ported to and imported from the Uni­
ted States and the Soviet Union?

The Minister of Commerce  (Sbrt 
Dinesh  Singh):  A  statement  is
laid on the  Table  of the  House. 
[Placed in Library. See No. tTJOV 
67].

Change of (Miutsr Halt gtatha 
into Flag Station

1272.  Shri Shiv Chandr* Jha: Will 
the Minister of BaUways be pleased 
to state:

(a) whether there an specific  re­
quirements for changing a contractor 
halt station into a flac station;

(b) if so, the nature thereof; and

(e) the requirement! far having Mgr
bait station at aUT

The master of m*iC.
M, ( im mM:  (a) and (b). ***».




